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 PUBLIC  ACCOUNTS  COMMITTEE

 SEVENTIETH  AND  SEVENTY-SECOND
 REPORTS

 SHR]  SATISH  AGARWAL  (Jai-
 pur):  I  beg  to  present  the  following
 Reports  (Hindi  and  English  versions
 of  the  Public  Accounts  Committee: —

 (i)  Seventieth  Report  on  Action
 Taken  on  the  Forty-First  Report
 on  Expenditure  on  New  Service/
 New  Instrument  of  Service.

 (ii)  Seventy-second  Report  on
 Action  Taken  on  the  Twenty-
 seventh  Report  on  Union  Excise
 Duties.

 (Interruptions)  **

 MR.  SPEAKER;  Nothing  is  going
 On  record.  I  have  not  allowed  it.  Mr.
 Madhukar.  Calling  Attention.

 थ्रो  राजनाथ सोन  मान्तरी  मां  मदन

 से  वाक-आउट करता  हू.  ।
 Shri  Rajnath  Sonkar  Shastri  then

 left  the  House

 12.14  hrs:

 (Interruptions)

 SHRI  SAMAR  MUKHERJEE  (How-
 rah):  Yesterday  the  issue  was  raised
 fin  the  Business  Advisory  Committee
 meeting,  You  were  not  reluctant  to
 allow  a  discussion.  But  you  said,  in
 some  suitable  form  it  should  be  raised.
 That  is  what  I  recall.

 (Interruptions)

 MR.SPEAKER.:  ।  said  like  this  Be-
 Cause  the  discussion  on  the  Home  Mi-
 nistry’,  Demands  ig  to  take  place,  we
 should  utilise  this  forum  to  give  ex-
 Pression  to  whatever  the  Members  feel
 because,  this  is  also  Home  Ministry's
 Demands...

 SHRI  SAMAR  MUKHERJEE.  It  ”
 not  about  Law  and  Order.

 (Interruptions)  **

 -  —.
 **Not  recorded.
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 MR,  SPEAKER:  Let  me  complete
 it,  ्

 (Interruptions)

 MR.  SPEAKER.  If  there  was  any-
 thing  left  behind,  if  the  Home  Minister
 does  not  reply,  I  said,  we  will  consider
 it  in  some  other  form.  That  is  what  I
 said.

 (Interruptions)

 MR,  SPEAKER:  The  Business  Ad-
 visory  Committee  unanimously  adopt-
 ed  it.  I  will  stick  to  that.

 (Interruptions)

 MR.  SPEAKER.  I  think  this  is  utter-
 ly  insulting  to  the  Business  Advisory
 Committee.

 (Interruptions)

 I  also  askeg  the  Business  Advisory
 Committee  to  lay  down  what  is  im-
 portant,  so  that  we  can  discuss  each
 item  one  by  one.

 (Interruptions)  *१

 MR.  SPEAKER:  No,  Calling  Atten-
 tion—Shri  Madhukar,

 (Interruptions)  **

 SHRI  CHANDRAJIT  YADAV  (Az-
 amgarh).  On  the  first  gay  I  brought  it
 to  the  notice  of  the  House  under  Rule
 377  with  your  permission.

 MR.  SPEAKER:  ।  allowed  it.

 SHRI  CHANDRAJIT  YADAV:  You
 are  saying  that  no  discussion  will  take
 place.  This  is  not  a  question  of  discus-
 sion  only....

 MR,  SPEAKER:  I  cannot  allow  it.

 SHRI  CHANDRAJIT  YADAV.  Why
 can't  the  Home  Minister  make  a  state-
 ment,


